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1.  Aforesaid appeal by assessee for Assessment Year (AY) 2012-13
arises out of an order passed by learned Addl. / Joint Commissioner of
Income Tax (Appeals)-10, Mumbai [CIT(A)] on 27-02-2024 in the matter
of an assessment framed by Ld. Assessing Officer [AO] u/s. 143(3)
r.w.s.147 of the Act on 14-11-2019. In the assessment order, Ld. AO
made disallowance of Rs.5.50 Lacs. The assessee filed appeal with
inordinate delay of 1260 days. The Ld. CIT(A), after considering



assessee’s submissions as well as after excluding Covid-19 Pandemic
delay, noted that there was still a delay of 544 days which was
inordinate. The assessee was unable to establish sufficient cause
against the same. Finally, relying on various judicial decisions, the
appeal was not admitted. Aggrieved, the assessee is in further appeal
before us.

2. We are in full concurrence with the adjudication of Ld. CIT(A) in
the impugned order. Even before us, the position has remained the
same and the assessee is unable to explain the reasons for inordinate
delay. Finding no merits, we dismiss the appeal.

3. The appeal stands dismissed.

Order pronounced on 21°" May, 2024.
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